NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.A. No. 256 of 2014 with
C.P. No. 30/397-398/CLB/MB/2014

Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 29.08.2016

Name of the Company: Tarjitsingh Bakthawarsingn Batth
V/s.
Gandhidham Developers Pvt. Lta.

Section of the Companies Act: Section 397-398 of the Companies Act, 1956
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